
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 1164/2024 

 

IN THE MATTER OF:   

News Item titled “How open drain snuffed out another young life” appearing 

in the Times of India dated 27.08.2024 

 

I N D E X 

Si. No. Particulars Page No. 

1. Status Report / Compliance Report on behalf of 

Respondent No. 4 (District Magistrate, North West 

District, Delhi) through Sub-Divisional Magistrate, 

Narela (Erstwhile SDM Alipur) 

1-3 

2.  Annexure A: Copy of the Sanction Order dated 

28.01.2026 

4 

3. Annexure B: Copy of the Fully Vouched Contingent 

Bill 

5 

4. Annexure C: Copy of the bank passbook and 

Mandatory Information for E-Payment through 

GePG 

6 

 

FILED BY: 

 

 

 

NEW DELHI                                                      JYOTI MENDIRATTA 

DATED:17.02.2026                                       Advocate for the GNCT of Delhi 

Ph: 9811136141 

jmalawoffices@gmail.com 
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